CENTRAL ADMINISTRATIVE TRIBUNAL

BANGALORE BENCH
o. .
Commercial Complex(BDA),
Indiranaggr, )
. . . Bangalore - 860 D38
.23 ACT 1986
Appligation No, No 246/86(T) : _23 v 1 15U0
PPLGRE N Nov o 2960 86( Pated the —=ep. T, i
To '
Shri J.R.Bangalore and 9 Cthers ese Applicants

( Shri S.B Swethadri, Advocate )

 Versus

1. General Manager, South Central Railvay
Secunderabad,

2, The Deputy Chief lechaniczal Engineer, Workshop,
[-Bubli, : +++ Respondents
( Shri N .Sreerangaiah, Advocate)

Subject: SENDING COPIES OF ORDER PASSE)D BY THE BENCH
IN APPLICATION NO, 246/86(T

Lz

Please find enclosed herewith the copy of the Order/lnterim Ordes
passed by this Tribunal in the above said Application on 4.9.,1986, .
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SECTION OFFICER

(Judicial)
. Encls As above,
. Copy to:i- . |
’ o 1. Shri J.R.Bangalore & @ Others , Advogate for
?ﬁi&\ C/O Shri S.B.Swethadri, | Applicant.
2\ . Subedar Chatram Boad, Bangalore-9,
. Shri M, Sreerangaiah Advoécate for
fgdl ~Railway Advocate. ‘ Respondents ,
Y S$.P. Building, 10th Cross,

waJyfb@z 0 P Cubbonpet Main Road, Bangalore=2,

>



: IN THE CENTRAL ADMINISTRATIY E
.,.—--9 TRIBUNAL ADDITIO!\AL BIEINCH,

s
Oisder Sheet (comd) |

’

Date 2o Office Notes Orders of Tribunal

4-9-1986. None present for the applicant.
Shri N. Sreerangaiah present for
the respondents.

This is the fourth occasion on
wvhich neither the applicant nor
his counsel is present. From
this we infer that the appllcant
is not interested in persuxng
the application filed by him.
Je, therefore, dismiss the
application,
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L He A.Rego) (Ch.Ramakrishna Rao)
Member(A) Member(J)
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